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Supreme Court 

All India Judges Assn. v. Union of India, (Dr D.Y. Chandrachud, C.J. and V. Ramasubramanian and 

P.S. Narasimha, JJ.), 2023 SCC OnLine SC 1635 

All India Judges Assn. v. Union of India, (N.V. Ramana, C.J. and Krishna Murari and Hima Kohli, 

JJ.), 2022 SCC OnLine SC 2149 

All India Judges Assn. v. Union of India, (Ranjan Gogoi, R. Banumathi and M.M. Shantanagoudar, 

JJ.), 2018 SCC OnLine SC 3878 

All India Judges Assn. v. Union of India, (S.A. Bobde, C.J. and B.R. Gavai and Surya Kant, JJ.), 2020 

SCC OnLine SC 1497 

D.K. Joshi v. Andaman Sarvajanik Nirman Vibagh Mazdoor Sangh, (Dr D.Y. Chandrachud, C.J. and 

J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC 1640 

Greater Ashoka & Land Development Co. v. Kanti Prasad Jain, (Vikram Nath and Rajesh Bindal, 

JJ.), 2023 SCC OnLine SC 1643 

Hari Babu Thota v. Shree Aashraya Infra-Con Ltd. (Resolution Professional), In re, (Sanjay Kishan 

Kaul and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC 1642 

K. Kaliyaperumal v. Committee of Management, (Aniruddha Bose and Bela M. Trivedi, JJ.), 2023 

SCC OnLine SC 1641 

Ram Naresh v. State of U.P., (Abhay S. Oka and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 1637 

Selvaraj v. Revathi, (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 1644 

Shashikant Sharma v. State of U.P., (A.S. Bopanna and Pankaj Mithal, JJ.), 2023 SCC OnLine SC 

1639 

State of Telangana v. Secretary to her Excellency the Governor for the State of Telangana, (Dr D.Y. 

Chandrachud, C.J. and P.S. Narasimha, J.), 2023 SCC OnLine SC 1638 

Union of India v. All India Judges Assn., (Dr D.Y. Chandrachud, C.J. and Krishna Murari and Hima 

Kohli, JJ.), 2023 SCC OnLine SC 1636 

Unison Hotels (P) Ltd. v. Value Line Interiors (P) Ltd., (Dipak Misra and Prafulla C. Pant, JJ.), 2015 

SCC OnLine SC 1947 

  

Allahabad High Court 

Achyuta Nand Pandey v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2624 

Ajeet Kumar v. State of U.P., (J.J. Munir, J.), 2023 SCC OnLine All 2625 

Akhilesh Tripathi v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2620 

Hansnath Yadav v. U.P. State RTC Lko, (Devi Prasad Singh and Ashwani Kumar Mishra, JJ.), 2014 

SCC OnLine All 16643 

Kumari Shikha v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2622 

Levana Hospitality LLP v. State of U.P., (Attau Rahman Masoodi and Om Prakash Shukla, JJ.), 2023 

SCC OnLine All 2626 

Mamta v. Reliance General Insurance Co. Ltd., (Devi Prasad Singh and Ashok Pal Singh, JJ.), 2014 

SCC OnLine All 16644 

Manoj Kumar v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2621 

Oriental Insurance Co. Ltd. v. Anil Kumar Maheshwari, (Amreshwar Pratap Sahi and Saral 

Srivastava, JJ.), 2016 SCC OnLine All 4305 
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Pankaj Chaubey v. Shruti Chaubey, (Saumitra Dayal Singh and Shiv Shanker Prasad, JJ.), 2023 SCC 

OnLine All 2617 

Pankaj Gautam v. Vandana Devi, (Saumitra Dayal Singh and Shiv Shanker Prasad, JJ.), 2023 SCC 

OnLine All 2616 

Ray Sahab Singh v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2623 

Saket Prasad v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2618 

Saurabh Khare v. Baubi Devi, (Arun Tandon and Amar Singh Chauhan, JJ.), 2016 SCC OnLine All 

4306 

Shyam Babu Kulkshrestha v. State of U.P., (Vikas Budhwar, J.), 2023 SCC OnLine All 2619 

  

Andhra Pradesh High Court 

A.P. State RTC v. E. Kanakaiah, (Ashutosh Mohunta and G. Krishna Mohan Reddy, JJ.), 2012 SCC 

OnLine AP 1290 

APSRTC v. Kagitha Nancharamma, (B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 1264 

Branch Manager v. K. Thulasamma, (B.N. Rao Nalla, J.), 2011 SCC OnLine AP 1286 

Dulam Srinivasulu Reddy v. A.P. SRTC, (Ashutosh Mohunta and M. Satyanarayana Murthy, JJ.), 

2014 SCC OnLine AP 1557 

Gaddam Reddaiah v. A. Paneer Selvam, (Dr. B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 1260 

IFFCO-TOKIO General Insurance Co. Ltd. v. C. Krishnaiah, (K.G. Shankar, J.), 2013 SCC OnLine 

AP 1261 

Jakkammpudi Krishna Venkata Satyanarayana v. Guttula Rama Mohan Rao, (B. Siva Sankara Rao, 

J.), 2013 SCC OnLine AP 1262 

M. Kiran Kumar v. Union of India, (Ghulam Mohammed and Sanjay Kumar, JJ.), 2009 SCC OnLine 

AP 1076 

M. Ramachandar v. P. Rakesh, (Dr. B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 1263 

Maddimadugu Diva Prasad v. Mohd. Asadullah, (B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 

1265 

Mohd. Hyder Khan v. Arch Pharma Labs Ltd., (B. Chandra Kumar, J.), 2011 SCC OnLine AP 1285 

National Insurance Co. Ltd. v. Golla Dasari Nagaiah, (U. Durga Prasad Rao, J.), 2014 SCC OnLine 

AP 1558 

New India Assurance Co. Ltd. v. Humeera Sultana, (G.V. Seethapathy, J.), 2011 SCC OnLine AP 

1282 

New India Assurance Co. Ltd. v. Swarna Hemalatha, (Ashutosh Mohunta and M. Satyanarayana 

Murthy, JJ.), 2013 SCC OnLine AP 1266 

Oriental Insurance Co. Ltd. v. P. Santoshi, (N.R.L. Nageswara Rao, J.), 2012 SCC OnLine AP 1292 

Oriental Insurance Co. Ltd. v. Vempalli Khasim Bee, (B. Siva Sankara Rao, J.), 2014 SCC OnLine AP 

1556 

P. Venkatamma v. A.P.S.R.T.C., (B. Chandra Kumar, J.), 2011 SCC OnLine AP 1283 

R. Lakshmi Devi v. A.P. SRTC, (P. Naveen Rao, J.), 2013 SCC OnLine AP 1269 

Shabbir v. S. Razak Saheb, (B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 1267 

T. Thimma Reddy v. Sohanlal, (K.G. Shankar, J.), 2012 SCC OnLine AP 1291 
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United India Insurance Co. Ltd. v. B. Pradeep Kumar, (G. Bhavani Prasad, J.), 2011 SCC OnLine AP 

1284 

Yeleti Yeshoda v. B. Sudhakar Raju, (B. Siva Sankara Rao, J.), 2013 SCC OnLine AP 1268 

  

Bombay High Court 

Abhay v. State of Maharashtra, (Vibha Kankanwadi and Abhay S. Waghwase, JJ.), 2023 SCC 

OnLine Bom 2593 

AMPM Designs v. Intellectual Property Appellate Board, (N.J. Jamadar, J.), 2021 SCC OnLine Bom 

14029 

Anita v. Bajirao, (A.P. Bhangale, J.), 2009 SCC OnLine Bom 2542 

Ashapura Ramdev Buildcon LLP v. State of Maharashtra, (G.S. Patel and Neela Gokhale, JJ.), 2023 

SCC OnLine Bom 2591 

Bharat Nagu Garud v. State of Maharashtra, (G.S. Kulkarni and Jitendra Jain, JJ.), 2023 SCC 

OnLine Bom 2597 

Branch Manager v. Ratna, (V.M. Deshpande, J.), 2018 SCC OnLine Bom 21350 

Branch Manager v. Shivbodhansingh, (A.P. Bhangale, J.), 2015 SCC OnLine Bom 8795 

Kailash v. State of Maharashtra, (Vibha Kankanwadi and Abhay S. Waghwase, JJ.), 2023 SCC 

OnLine Bom 2594 

Kisanappa v. Mohansing, (A.S. Chandurkar, J.), 2015 SCC OnLine Bom 8796 

National Insurance Co. Ltd. v. Akrur, (P.R. Bora, J.), 2017 SCC OnLine Bom 10245 

National Insurance Co. Ltd. v. Bajrang Gendlal Kumbhre, (Swapna Joshi, J.), 2018 SCC OnLine 

Bom 21346 

National Insurance Co. Ltd. v. Latabai, (V.K. Jadhav, J.), 2017 SCC OnLine Bom 10244 

National Insurance Co. Ltd. v. Pratibha, (V.M. Deshpande, J.), 2018 SCC OnLine Bom 21352 

New India Assurance Co. Ltd. v. Amarkant, (Vasanti A. Naik, J.), 2010 SCC OnLine Bom 2398 

New India Assurance Co. Ltd. v. Hirabai Nanasaheb Nikam, (Sunil K. Kotwal, J.), 2018 SCC OnLine 

Bom 21353 

New India Assurance Co. Ltd. v. Kamalbai, (M.S. Sonak, J.), 2018 SCC OnLine Bom 21359 

New India Assurance Co. Ltd. v. Mahananda Narayan Wagh, (Sunil K. Kotwal, J.), 2018 SCC 

OnLine Bom 21349 

New India Assurance Co. Ltd. v. Mangal Babhuta Bhil, (Sunil K. Kotwal, J.), 2018 SCC OnLine Bom 

21354 

New India Assurance Co. Ltd. v. Rukhmanbai, (Sunil K. Kotwal, J.), 2018 SCC OnLine Bom 21356 

New India Assurance Co. Ltd. v. Shardaben, (A.S. Chandurkar, J.), 2017 SCC OnLine Bom 10249 

New India Assurance Co. Ltd. v. Sunil Parsharam Garud, (A.S. Oka and Revati Mohite Dere, JJ.), 

2015 SCC OnLine Bom 8794 

New India Assurance Co. v. Himmatrao, (Z.A. Haq, J.), 2015 SCC OnLine Bom 8797 

New India Insurance Co. Ltd. v. Chandrakant Gangadhar Kandalkar, (A.M. Dhavale, J.), 2018 SCC 

OnLine Bom 21347 

Oriental Insurance Co. Ltd. v. Vidya Ranu Ghule, (P.N. Deshmukh, J.), 2017 SCC OnLine Bom 

10246 

Oriental Insurance Co. v. Bansilal, (A.S. Chandurkar, J.), 2017 SCC OnLine Bom 10252 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001724084
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Oriental Insurance Co. v. Vilas Dinkarrao Patil, (A.S. Chandurkar, J.), 2017 SCC OnLine Bom 

10250 

Pannalal v. Meera Arvindsingh, (V.M. Deshpande, J.), 2018 SCC OnLine Bom 21351 

Satish Bansi Lagad v. State of Maharashtra, (Vibha Kankanwadi and Abhay S. Waghwase, JJ.), 

2023 SCC OnLine Bom 2592 

Serum Institute of India (P) Ltd. v. Union of India, (K.R. Shriram and Neela Gokhale, JJ.), 2023 SCC 

OnLine Bom 2598 

Shankuntala Kashikhand Khandare v. Gajanan Murlidhar Bajare, (Z.A. Haq, J.), 2017 SCC OnLine 

Bom 10251 

State of Maharashtra v. Sanghavi Movers Ltd., (K.R. Shriram and Neela Gokhale, JJ.), 2023 SCC 

OnLine Bom 2596 

Sunita v. Santosh, (V.M. Deshpande, J.), 2018 SCC OnLine Bom 21348 

Suryabhan Digambar Kagne v. New India Assurance Co. Ltd., (Sunil K. Kotwal, J.), 2018 SCC 

OnLine Bom 21357 

T.V. Patel (P) Ltd. v. CIT, (G.S. Kulkarni and Jitendra Jain, JJ.), 2023 SCC OnLine Bom 2595 

Teachers Assn. for Non Aided Polytechnics v. Hindi Seva Mandal, (T.V. Nalawade and Sunil K. 

Kotwal, JJ.), 2018 SCC OnLine Bom 21435 

United India Insurance Co. Ltd. v. Chandrakala, (V.K. Jadhav, J.), 2017 SCC OnLine Bom 10247 

United India Insurance Co. Ltd. v. Maimuna, (M.S. Sonak, J.), 2018 SCC OnLine Bom 21358 

United India Insurance Co. Ltd. v. Ramabai, (S.B. Shukre, J.), 2017 SCC OnLine Bom 10243 

United India Insurance Co. Ltd. v. Sangita Sanjay Tawale, (Sunil K. Kotwal, J.), 2018 SCC OnLine 

Bom 21355 

United India Insurance Co. Ltd. v. Vandana, (A.S. Chandurkar, J.), 2017 SCC OnLine Bom 10248 

  

Calcutta High Court 

Andrew James King, In re, (Apurba Sinha Ray and Joymalya Bagchi, JJ.), 2023 SCC OnLine Cal 

4778 

Ankana Thakur v. W.B. Central School Service Commission, (Aniruddha Roy, J.), 2023 SCC OnLine 

Cal 4784 

Ashis Mukherjee v. State of W.B., (Moushumi Bhattacharya, J.), 2023 SCC OnLine Cal 4807 

Asim Krishna Modak v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal 4811 

Banerjee & Brothers v. PNB, (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal 4809 

Bikash Roy v. State of W.B., (Apurba Sinha Ray, J.), 2023 SCC OnLine Cal 4780 

Brinddavan Construction v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal 

4782 

Classic Automation v. Union of India, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 4794 

Deltatech Gaming Ltd. v. Union of India, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 4799 

Dipu Halder v. State of W.B., (Abhijit Gangopadhyay, J.), 2023 SCC OnLine Cal 4783 

Durga Sankar Bag v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal 4792 

Haldia Development Construction v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2023 SCC 

OnLine Cal 4810 

Khalek Molya v. Union of India, (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal 4785 
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